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ﬁf 5. That a reference has been sent vide Memo
No.MCF/SE/2019/600 dated 29.11.2019 to HSVP to
% |
. comply with the order of this Hon’ble Tribunal. A
' further reference and reply of observations have

also forwarded to HSVP for further necessary

action. A copy of Memo dated 29.11.2019 is annexed ;

4 as Annexure-R/2.

It is therefore, respectfully, prayed that in
view of the submissions made herein above, the
present petition may kindly be disposed off in the

interest of justice. It is being undertaken that

.J'

directions, if any, passed by this Hon’ble

Tribunal, shall be complied with sincerely.

e: Faridabad :
XL . Municipal Corporation
Faridabad

rat the contents of above status
nd correct to my knowledge which
e official record. No part of it
.

"§‘$ been concealed therein.

:Co%s:sioner
: Mun cipal Corporation
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Indian Qj Col'poration, R&D Centre,

Sector 13, Old Faridabad,
Faridabad, Haryana 121006.

Memo No. MCE/SE/2019/ 620
Dated: 5./)‘;1_-53@]7

Sub:- Technologz for Treating Silt.

As per the discussion held at plant situated in Sector-13 bypass road when

Ld. Commissioner, MCF visited the plant,
You are requested to kindly intimate this office if any technology available
with your department for scientific disposal of silt received from open drains /

sewer line, Recently the Hon’ble NGT asked from Govt./ MCF regarding scientific

disposal of drain / sewer line silt,

Kindly treat as important matter.

S (B. Kardam)
L Superinlcnding Engineer
Email-semcfaridabad@gmail.com

Copy to:-

= = 1- Ld.Commissioner, MCF for kind information, please.
S 2- W/Chief Engineer, MCF for kind information, please.
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on, Faridabad

B.K. Chowk N. b 121001, Haryana-india

, ' TOL Q12 LA 1OAD, 2411664, 2418548
s P Qg pareARy
From
Commissioner
Municipal Corporation
Faridabad
To

The Administrator
Haryana Sahari Vlkas Pradhikaran -
Faridabad .
Memo No.MCF/SE/2019/600

Dated: 29.11.2019

Subject: -  0.A. No.627 of 2018- Awasiya Jan Kalyan Samiti (Regd.) Vs. State of Haryana
and others.

I am dlrected to inform you that the Hon'ble National Green Tribunal passed the
orders (copy attached) to develop the area in question under above O.A. in Sector-48.

D/A: As above.

GC.
1. The' Deputy Commissioner, Fandabad.,
2. Chief Engineer, MCF, for information, please
3. Superintending Engineer, HSVP, Faridabad.

4. PA to Ld.CMC for information of Ld.CMC.
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